| TEM NO 39 REGA STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR, PAWAN DEV KOTWAL

Cvil Appeal No(s). 14080/2015

UP.SSRT.C & ANR Appel I ant ('s)
VERSUS

ARCHANA TI WARI & ORS. Respondent ( s)

Date : 10/01/2017 This appeal was called on for hearing today.
For Appellant(s)
Ms. Nupur Kurmar, Adv.

Ms. Garina Prashad, Adv.

For Respondent (s)
M. Vivek Vidyarthi, Adv.
M. Sudhir Mendiratta, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Respondent Nos.1 to 3 are duly represented.
Despite | ast opportunity having been granted, application

for substitution of the |egal representatives of the deceased
respondent No.4 has not been fil ed.
Registry to process t he mat t er for listing before the

Hon&#39; bl e Judge in Chanbers for further directions.
( PAWAN DEV KOTWAL)
Regi strar



